CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENTH, JABALPUR

Original Applicatiosn No. 738 of 2003

P Jabalpur, this the .3rd day of Qecember, 2003.

Hon'ble Mr, M.R., Singh, Vice Chairman
Hon'ble Mr, G. Shanthappa, Judicial Member

Raja Ram Upadhyay, aged about 54 years

son of Late Shri H.P, Upadhyay, Telecom

District Engineer, Mandla, resident

of Padav Ward, Dindori Naka,

Mandla M.P. BBPLICANT

(By Advocate - Shri M,K, Yerma)
VERSUS

1. Union of India, through Secretary,
Department of Telecommunications
New Celhi-110001.

2. Chief General Manager,
Bharti Sanchar Nigam Limited,
Madhya Pradesh Circls,
Near Government Press,
Hoshangabad Road

3. General Manager,
8harti Sanchar Nigam Limited,
Telscom Area,
1544, Napier Toun,
Jabalpur - 482001 m.P, RESPONDENTS

(By Advocate-Nons )

0 R DER (ORAL)

By M.P. Singh, Vice Chairman =

This case was listed for hearing on 12.1.04 but at
the rEqU%gE of the learned counsel for the applicant, the case
. Y
called ahd he uantelto withdrau ths case. Fermitted,

Accordingly the case is dismissed as withdrawn with a

liberty to file the case at appropriate forum if 80 advised.,
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Vice Chairman
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